IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI COURT - 11
\
Item No. 237

Item No. 237
(IB)-1138(ND)2018
1A/1512/2019 14/ 1684/2019, 1420202020, New-1A/1293/2021

IN THE MATTER OF:;
=== MAITER OF;
M/s R J Packwells Pvt. Ltd. Applicant/ Petitioner
Versus
M/s. Nibula Print And Pack Pvt. Ltd, Respondent
Under Section: 9 of IBC, 2016
—=1cer Section:
Order delivered on 12.04.2021
— ————vered on 12.04.2021
CORAM:
SHRI. ABNI RANJAN KUMAR SINHA SHRI L.N, GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)

PRESENT: Adv. Sanjeev Pandg Advocate for Itenderpal Singh Director of
the suspended board

Since the matter involves approval of the Resolution Plan, so list this matter

and the IAs on 3rd May, 2021 after lunch as the first case.

ir s gd e — < —
(L. N. GUPTA) (ABNI RANJAN KUMAR SINHA)
MEMBER (T) MEMBER (J)
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